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No. 40-3/2020-DM-I(A)

Government of India
Ministry of Home Affairs

North Block, New Delhi-110001
Dated 27t March, 2020

ORDER

In continuation of Ministry of Home Affairs’s Order No. 40-3/2020-DM-I(A)
Dated 24" March, 2020 and 25" March and in exercise of the powers, conferred under
Section 10(2)(l) of the Disaster Management Act, the undersigned, in his capacity as
Chairperson, National Executive Committee, hereby issues the 2™ Addendum to the
guidelines, as Annexed to the said Order issued to Ministries/ Departments of

Government of India, State/Union Territory Governments and State/ Union Territory

Authorities with the directions for their strict implementation.

27|34 0
Home Secretary

To

1. The Secretaries of Ministries/ Departments of Government of India
2. The Chief Secretaries/Administrators of States/Union Territories

(As per list attached)

Copy fo:
i. All members of the National Executive Committee.

ii. Member Secretary, National Disaster Management Authority.
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No. 40-3/2020-DM-1(A)
Government of India, Ministry of Home Affairs

Subject: 2"'Addendum to Guidelines annexed to the Ministry of Home Affairs
Order No. 40-3/2020-DM-I(A) dated24.03.2020

A. Addition of sub clause (h) & (i) in exceptions to Clause 2

h. Agencies engaged in procurement of agriculture products, including MSP
operations.

i. ‘Mandis’ operated by the Agriculture Produce Market Committee or as notified by
the State Government.

B. Sub-clause (a) in exceptions to Clause 4 includes shops of fertilizers.
C. Addition of sub clause (l) & (j) in exceptions to Clause 4:

i. Farming operations by farmers and farm workers in the field.

j- ‘Custom Hiring Centres (CHC)’ related to farm machinery.
C. Addition of SubClause (e) in exceptions to Clause 5

e. Manufacturing and packaging units of Fertilisers, Pesticides and Seeds.
D. Addition of SubClause (e) in exceptions to Clause 6

e. Intra and inter-state movement of harvesting and sowing related machines like
combined harvester and other agriculture/horticulture implements.
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